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ELECTION COMMISSION OF INDIA
Nirvachan Sadan, Ashoka Road, New Delhi -110001

New Delhi, Dated 12th May, 2016 — Vaisakha 22, 1938 (Saka)
PROCEEDINGS

No. 318/C5/2/2016-BE.— WHEREAS, the seats of 57 members of the Council of States, elected by the elected
members of Legislative Assemblies of the States, specified in column (1) of the Table below, as per thenumber(s) shown
in the corresponding entries in colummn (2) of the Table, are due to fall vacant on the retirement of those members, on the
dates mentioned in the corresponding entries in column (3) of the Table, on the expivation of their term of office; and

WIHEREAS, the list of members so retiring is annexed hereto in Annexure ‘A’ and
WHEREAS, a biennial election has to be held for the purpose of filling the above vacancies so arising;

Now, THEREFORE, in pursuance of Section 12 of the Representation of the People Act, 1951 (43 of 1951), the
Election Commission of India hereby recommends the 24th May, 2016 (Tuesday), as the date on which the President of
India may, by notification publishe in the Gazette of India on the said date, be pleased to call upon the elected members
of each of the said Legislative Assemblies of the States, specified in column (1) of the Table below, to elect thenumber
of member(s), specified against the State in column (2) of the said Table. to the Council of States, for the purpose of filling
the above vacancies, in accordance with the provisions of the said Act and of the rules and orders made thereunder :-

TABLE
Name of State No. of seats to be filled Date of retirement
o @ (&)

1. Andhra Pradesh 4 21062016
2. Telangana 2 21062016
3. Chhattisgarh 2 29-06-2016
4. Madhya Pradesh 3 29-06-2016
5. Tamil Nadu 6 29-06-2016
6. Kamnataka 4 30-06-2016
7. Odisha 3 01-07-2016

8. Maharashtra 6 04-07-2016
9. Punjab 2 04-07-2016
{0. Rajasthan 4 04-07-2016
1 1. Uttar Pradesh 11 04-07-2016
12. Uttarakhand 1 04-07-2016
13. Bihar 5 07407-2016
14. Jharkhand 2 07-07-2016
15. Haryana 2 01-08-2016

By order,
Sd/-

( K. Ajaya Kumar)
Senior Principal Secretary to the
Election Commission of India.
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ANNENURE- *A”

"$.No. | Name of State

! Name of the Member

T Dateof

|eessommsning oo Br mssmvest e Retirement |
i 1. | Andhra “Nirmala H{ha:a:mn o _21.06.2016 !
{ 2.  iPradesh | Jesu Dasu Seelam 521062016
L3 j*nmm Ramesh i 21.06.2016
P4 Yalamanchili Satyanarava nd ; 21.06.2016 |
| Chowdary
s —— -
I Telangana (;gr_s_dg SudhaRani 21.06.2016
- V. li-mumdnta Rao i 21062016 |
!7.  :Chhattisgarh Nand Kum'ar Paikra LS'_A] 29.06.2016 j
{8 i L N “Mohsina Kidwai 29,06.2016 |
| 9 { Madhya | Anil Dave 29062016 |
L " Pradesh i R |

10. ] - Chandan Saurav Mitra - __gggg 2016

11 i Dr. Vijaylaxmi Sadho . 29.06. 2016
12. i Tamil Nadu | Dr. K.P. Ramalingam 29.06.2016
13 { A. Navaneethakrishnan _ 29.06.2016
14, i ‘S.Thangavelu P 29.06.2016 |
15, | . M. Sudarsana Natchiappan 29.06.2016

16. Paul Manoj Pandian 29.06.2016

17 AWilliam Rabi Bernard 29.06.2016

18. | Karnataka i Aayanur Manjunath 30.06.2016
19 | Oscar Fernandes 30.06.2016

20. M. Venkaiah Naidu 30.06.2016

21 Dr. Vijay Mallya 30.06.2016

(Vacant due to
{  resignation on
i 04.05.2016)

| 22. | Odisha Pyarimohan Mohapatra 01.07.2016

23 Bhupinder Singh 01.07.2016

2 Baishnab charan Parida 01.07.2016

' 25. | Maharashtra Goyal, Piyush Vedprakash 04.07.2016 _
26, | Jain, Ishwarlal Shankayial 04.07.2016 |
127, ‘Darda, Vijya Jawaharlal 04.07.2016____|
28. Pande, Avinash 04.07.2016
T Narayanprasad

29 ‘Raut, Sanjay Rajaram 04,07.2016

30. Patel, Praful Monoharbhai 04.07.2016

3 Punjab AmbikaSoni 04.07.2016
. Balwindey Singh 04.07.2016
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3% Rajasthan CashkAbrde D 0407.2006
34 : : Anand Sharma T 04.07.2016{vacant .

i E due to resignation
. - o L on0703.2016)
| A5 [ Ramjethmalani __0407.2016_
|16 v Gayendra Pal Singh 0 04.07.2016
a7, Uttar Pradesh {mnbelh Rajan 0407 .07.2016
J4.

Jugul Kishare — - ~ (}f} Or 2,01(3__~
KT £
w0

‘\mcnd;a Kum' - K

T04.07.2016 !

T0407.2016 |
04.07.2016_____

T04.07.2016 |

T04.07.2016 |

SO
—

i 2 [
— o smINIE hiE win:

,0407201

E T

1
i { Uttrakhand | Tar !Vau _.G_ﬁhQLiﬂlb
19, | Bihar r I\C Tyagi__ U 07.407.2016
50. ] Pav.m i\um' Varm ] 9?.9_7_‘2016
5 *'f _L;"lg;lam Raao{)i ___07.07.2016

: Ehmrhandm P‘rasad _07.07. 2016

“Sharad yadav_ T ITTTo7.07.2016

- j___{_\_’lg_l_}gsharjz_nwe_d Akbar 07.07.2016

55, @ {"Dhiraj Prasad Sahu 07.07.2016
|56. | Haryaua “Birender Singh 1T Toios2016
E,_E,Z;,,,u.._i.._.‘..,._..,.__n-.-.W,MA," “Prabhu Suresh i@bﬂikm __-MHWQ} 08.2016 |

w,mmwm,mmmw,m@mmm- 2016 .




